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Committee on Private Members' 
Bills and Resolutions presented. to 
the House on the 4th March, 1959." 

Mr. Deputy-Speaker: The quection 
iE: 

• "That this House agrees with 
the Thirty-sixth Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 4th March, 1959." 

The motion was adopted. 

Mr. Deputy-Speaker: Bills to be 
Introduced. 

Shrl Hem Raj. Absent. 

Shri Ram Shankar La!. .. Ab!lent. 

Shri Arjun Singh Bahaduria. 

14.30 hrl. 

HYDROGENATION OF OILS 
(OFFENCES) BILL· 
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The MIDIster 01 Law <Shrl A. ... 
Sen): Sir, I have a point ot order in 
re,ard to this. &I you know, it • 
not the practice ot the Government ... 

Mr. Depat7-Speaker: May I PUt it 
ftm? 

The question ia: 

"That leave be I1"8Jlted to in-
troduce a Bill to provide tor pre-
vention of HydrogenatiOD of 0iIa 
in India and for matter. con-
nected thermth." 

Sbri A. It. Sen: That is not the one. 
The hon. Member has moved for fc!8ve 
to introduce a Bill to consolidate and 
amend the law relating to Co-opera-
tive Societies. He did not move for 
leave to introduce the Hydrogenation 
of of Oil Bill. 

Mr. Deputy-Speaker: He is not 
moving for leave for that Bill? 

Shrl Arjaa Singh Bbadaurla: I anI 
movin, tor leave to introduce the 
!lecond Bill too. 

Mr. Depa.ty-Speaker: First on the 
Order Paper is the Bill that I have 
mentioned ancf- it has preference. 
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Mr. Deputy-Speaker: The querstion 
is: 

"That leave be granted to m-
traduce a Bill to provi:ie for pre-
vention ot Hydrogenation ot Oils 
in India and tor matters con-
nected therewith." 

The motion was adopted. 

Sbrl ArJua SiDa"h Bbadaurla: 
introduce the Bill. 
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CO-OPERATIVE SOCIETIES BILL 
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